
1-Iigh Court of Jamn1u & l(ashmir and Ladakh at Janunu 
(Exercis ing powers of Ba1· Council und er Section 58 of the Advocates Act, 1961) 

***--l:* 

I 
Subject : Resumption of p1·actice as an Advocate. 

NOTIFICATION 

No :.Jof/ f) Cf)JO)J /RG/LP Dated: .3 1// ) j ) O)) . 
·~-

It is hereby notified that Sh,-i Pawan .l<uma,- S/0 Late Sh. Ama,­

Nath R/0 H.No. 248/ 3, Sector B, Sain ik Colony, Jammu bearing Cert ificate 
I 

of Enro lment No. No.9 59, is permi t ted to resume hi s practi ce as an 

Advoca te on th e Ro ll ofJ ammu and Ka shmir Bar Council . 

By Order. 

/RG/LP Dated: 

Copy to the : -
1. 
2. 
3. 

/ 
5. 
6 . 

7. 

8 . 

Reg istrar Judicial, High Court Will g, Jammu . 
Principal Di stri ct & Sessions Judge, Jammu. 
Secretary , Bar Coun cil of Ind ia, New Delhi 
CPC, e-Courts, High Court of J&l< and Ladakh, Jammu with til e 
request to get th e same uploaded on the official websit e of J&l< High 
Court for iriform at ion of all th e concern ed. 
Pres ident J&K High Court Bal- Association, Jammu. 
Ma nager Governm ent Press, Jammu for pub lication in tr1e next issue 
of th e Govt . Gazette. 
Incll arg e Ch ief Lib,-a,-ian, High Court Wing Jammu/Srin agar for 
in formati on and also keeping reco ,-d of th e same . 
Shri Pawan Kumar S/0 Late Sh. Amar Nath R/0 H.No.248/3, Sector­
S, Sa in i!< Colony, Jammu 

... .. .. ....... for information. 

\ 

·---------------- --


